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was actually made in China. Govemment are
also aware Of Pakistan's continuing effort to
produce its main battle tank in cooperation
with China.

Freedom of Information

430. SHRI KAPIL VERMA:
SHRIMATI VEENA VERMA:
KUMARI SAYEEDA KHATUN:
SHRI BEKAL UTSAHI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government propose to amend
the law to provide for the light of Freedom of
Information to citizens;

(b) if so, the details in this regard;

(c) whether an inter-ministerial Com
mittee was set up to examine the Official
Secrets Act with a view to making Govern
ment functioning more transparent; if so,
the recommendations made and Govern

ment's reactions thereto; and

(d) whether any amendment are contem
plated in the Act?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) to (d) The Inter-
Ministerial Task Force which was set up to go
into the entire question regarding Right to
Information has since submitted its Report.

Its recommendations reflect on the one
hand, the need for a more purposeful in-
formation dissemination system and on the
other a close and comprehensive look on
issues relating to security clarification and
privacy.

In view of the importance and complexity
of the subject, formulation of definite views
on the issues involved in the matter would
necessarily take time.

[ 4 SEP. 1991 ]

to Questions 74

Non-Working of Telephones in Calcutta

431. PROF. SOURENDRA BHATTA-
CHARIJEE: Will the Minister of COM-
MUNICATIONS be pleased to refer to the
answer to Unstarred Question 684 given in the
Rajya Sabha on 21-1-1991 and state:

(a) whether apart from the six telephones,
there are still large number of telephones not
in the working order despite complaints;

(b) whether the rate of complaints has been
increasing day by day and no prompt action is
taken to put back the telephones into proper
service within a reasonable period of time;

(c) what were the telephone numbers in the
area for which complaints were lodged by the
MPs and that were not found feasible for
setting right the telephanes; and

(a) what further action proposed to be
taken to improve the services and on the
written complaints received from the sub
scribers in the areas in July and August
1991;

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P.V. RANGAYYA NAIDU); (a) No.
Sir. At present only five lines are faulty in the
Mahesh Dutt Lane.

(b) No, Sir.

(c) All telephones in Mahesh Dutt Lane
about which complaints were received from
MPs have been attended to.

(d) Pending cases are reviewed in weekly
meeting by GM & CGM to ensure that long
pending faults are reduced. However, the
following steps are taken to improve the
service in general.

(1) Laying the cables in ducts.

(ii) Replacement of old strowger Ex-

change by Electronic Exchanges.

(iii) Replacement of old Telephone Ins-
truments.



